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ESTIMATES COMMITTEE 

Tuum AND SIXTH REPORTS AND 
MINUTES 

SHRI K. N. TlWAR Y (Bettiah): I beg 
to present the following Reports and 
Minutes of the Estimates Committe :-

(I) Third Report on the Ministry of 
Education and Social Welfare 
(Department of Social Welfarc)-
General Social Welfare. 

(2) Minutes of sittings of the Estimates 
Committee relating to the Third 
Report On the Ministry of Educa-
tion and Social Welfare (Depart-
ment Social Welfare)-General 
Social Welfare. 

(3) Sixth Report regarding action taken 
by Government on the recommen-
dations contained in the Hundred 
and twenty-fourth Report of the 
Estimates Committee on tile Minis-
try of Irrigat ion and Power-
Farakka Barrage Project. 

PUBLIC ACCOUNTS COMMITTEE 

TENTH REPORT 

SHRI SEZHIYAN (Kumbakonam): 
I beg to prescm the Tenth Report of the 
Public Accollnts Committee regarding Para-
graph 776 of Audit Report (Civil), 1970 
relating to Super Bazar, New Delhi. 

COMMITTEE ON SUBORDINATE 
LEGISLATION 

FIRST REPORT 

SHRI KADAR (Bombay:"-Central-
South): I beg to present the Fi rst Report 
of the Committee on Subordinate Legisla-
tion. 
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MR. SPEAKER: I will enquire into it. 

P..lT ~Tq- ~~IQ 'llQi-: (~TJfif~ lTter) fQ:~r 
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13.01 hrs. 

STATEMENT CORRECTING ANSWER 
TO S. Q. No. 439 RE. REPRESE-

NTATION AGAINST 
11'-CREASED FEES IN 

FLYING CLUBS 

TIlE MINISTER OF STATE IN THE 
MINISTRY OF TOURISM AND CIVIL 
AVIATION (Dr. SAROJ1NI MAHISHI): Sir 
00 til.; 11·6·1971, in reply to pacts (b) & (c) 
of Starred Que,·tiun Nt). 4.19 by Shri Atnl 
Bihari Vajpayce regarding representatiOQ 
against increased Fees in Flying Clubs, the 
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Minister of Tourism and Civil Aviation had 
stated that the trainees who had obtained 
th.ir Private Pilot's Licence and had done 
150 hours of flying on 31st Mar.::h, 1970 had 
been permitted to avail of subsidised flying 
up to the maximum limit of :<'50 hours 
subject to the usual conditions. The correct 
date, however, is 31st M3rch, 1971 and not 
31st March 1970. This was a typographical 
error and is very much regrettoo. 

13.0] hrs. 

STATEMENT CORRECTI~G ANSWER 
TO SUPPLEMENTRY ON SQ. No. 

1534 RE SETTING UP OF 
NEW LARGE SCALE 

PROJECTS IN 
PUNJAB 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI GHANSHYAM OZA): While 
replying to a Supplementary Question put 
by Shri B. K. Daschowdhury on Starred 
Question No. 1534 for 3.8.1971 tabled by 
Shri Prabhudas Patel and Shri P. Gangadeb 
for answer on the 3rd August, 1971, I regret 
to say that I inadvertently mentioned that 
9 applications for setting up of new under-
takinas in thc State of Punjab were received 
by my Ministry in the year 1970 and 10 
applications for the same purpose were 
received during 1971 (upto 30.6.1971). I 
would like to correct these figures. Accord-
ing to the information available to mc. 36 
applications were received by my Ministry 
for the setting up of new undertakings in 
Punjab in the year 1971l and 15 applications 
in the year 1971, upto the 30th June. 

I would like to add that 19 letters of 
intent and one licence were issued to various 
parties for the setting lip of new undertak-
ings in the Slate of Punjab during the year 
1970 and in the first half of 1971. 

I would be grateful if Members take 
note of this change of infof(lIation. 

13.05 brs. 

MOTION RE: STATEMENT OF MINS-
TER OF EXTERNAL AFFAIRS 

ON INDO·SOVIET TREATY 
OF PEACE, FRIENDSHIP 

AND COOPERATION 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHR[ SWARAN SINGH): Sir, 
I beg to move: 

"That the Statement made by the 
Minister of External Affairs in the 
Lok S:1bha on the 9th August, 1971 
regarding the Treaty of Peace, 
Friendship and Cooperation bet-
ween the Republic of India and the 
Union of Soviot Socialist Repub-
lics, be taken into consideration." 

I have no intention to make any open-
ing speech because I would like to leave 
more time til the han. Members to make 
their observations. I have alreldy made a 
statement giving the salient features of the 
Treaty and 1 would take the opportunity of 
replying to any points that might be raised 
in the course of the discussion. 

MR. SPEAKER: Motion moved : 

"That the Statement made by the 
Minister of External Affairs in the 
Lok Sabha on the 9lh August, 
1971, regarding the Treaty oC 
Peace, Friendship and Cooperation 
between the Republic of India and 
the Union of Soviet Socialist Repu-
blics, be taken intI) consiaeration." 

SHRI ATAL BIHARI VAJPAYEE 
(Gwalior): Sir, hLlW much time is allotted 
for the d iscLission. 

MR. SPEAKER: We could not meet in 
any Business Advisory Committee. I think 
we should not place any hard and fast 
limit. 

SHRI ATAL BlHARl VAJPAYEE: 
According to the Order Paper discussion on 
lhe wOIking of the nationalised banks is to 
btl taken up at 4 p. m. It should be shifted. 

MR. SPEAKER: You do not want to 
IIAe up thut ilem today. 


